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Grant of 0.T. Allowance to Chemists
in the Fledical Branch of the
Moradabad Divisiop of
Northern Railway

171. SHRI B. SATYANARAYAN
REDDY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a fact that the
Chemists in the pay scale of Rs. 425-
700 working in the Medical Branch

-of the Moradabad Division of Nor-

thern Railway are denied grant of
O.T. allowance as they are categorised
as supervisor while Chemists in the
same scale of pay in the Allahabad
‘Division’ of the Northern Railway are
getting O.T, allowance;

(b) the reasong for this anomal};
and

(¢) what are the other categories
of staff in the same scale of pay in
other branches ie. Operational,
Traffic, Coaching etc, working in
these two Divisions of Northern Rail-
way who are entitled for the grant
of O.T. allowance?

THE MINISTER: OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF):
(a) and (b) The Chemists grade
Rs, 425-700° (RS) or above have been
declared as ‘supervisory’ wunder the
Hours of Employment Regulations in
accordance with the extant orders.
As such, they are not entitled to the
payment of overtime. Accordingly,
the Chemists classified as ‘supervi-
sory’ on Allahabad Division are not
being paid overtime,

(¢) The following categories of
staff in grade Rs. 425-700 (RS) in
other Branches are entitled to over-
time payment if they are not Holding
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mdepenient charge and not employed
wn maiflly supervisory duties:

(i) Head Clerks.

(ii} Chargemen of Mechanical/
Carrirtge & Wagon and Eleetrical
Depat'tments.

(iij) Chief/Head/Senior Planner
and l3stimators,

(iv) Head Time-keepers,

(v} Permanent Way Inspectors,
Inspactor of Works and Bridge
Inspectors.

(vi) Telecommunication Inspec-
tors.

Consumer MoOvement

172 DR,  (SHRIMATI) NAJMA
HEPTULLA: Will the Minister of
FOOD AND CIVIL SUPPLIES be
pleased tg state whether Govern-
ment propose to broadbase the con-
sujner movement and spread it fo
rural areas, if so, what are the details
of the proposal and whether Govern-
ment have sought the help of .volun-
tary organisations in this regard?

THE MINISTER OF STATE IN:

THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRT BHAGWAT
JHA AZAD): Yes, Madam. For this
purpose, there is g scheme to promote
voluntary consumer organisationg in
both urban and rural areas. Women

L HAJYA DADILA |

are 1o be actively involved in volun--

tary otganisations.
found practicable to organise con-
sumer organisations, the services of

established and reputed social welfare '
organisations are utilised, Under the

~ scheme financial assistance is pro-
vided to these organisations for select-
ed purposes, such ag publication con-
cerning consumer affairs, consumer
education through exhibitions, semi-
nars, workshops, film shows demon-
strations ete., testing of consumer
items, consumer complaint counters
and such other activities which
directly or indirectly contribute to-
wardy eonsumer protection movement

Where it is not-
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Commuters residing in Delhi and
working in their officeg in -
. Aligarh

173. SHRI LAKHAN SINGH:

SHRI RAM LAKHAN PRASAD -

GUPTA:
SHRI KALRAJ MISHRA: ~

Will the Minister of RAILWAYS be
pleased tc state:

(a) whether it is a fact that com-
muters residing in Delhi and working
in offices in Aligarh are not allowed

!

to travel by Kalka or any other mail

train; and

(b) if so, what alternate arrange-
ments. for such commuters are being
made to facilitate their daily attend-
ance in their offices in Aligarh in time
and for returning to Delhi within
reasonable time?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN
CHAUDHURI): (a) There is a dis-
tance restriction of 480 Kms. for
Kalka Mail and, therefore, Second
Class ticket holders are not allowed
to travel by this train between New
Delhi and Aligarh except against a
quota of ten berths get aside for travel
ex, Aligarh.

(b) It is not feasible to provide
trains in addition to the existing
traing to cater to the commuter traffic
in queustion in view of resource
constraints with the Railways,

Visit to China by Health Officers for
Jearning Acupuncture

174. SHRI LAKHAN SINGH:
SHRI KALRAJ MISHRA:

- SHRI RAM LAKHAN PRASAD
GUPTA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state: -

(a) whether it is a fact that a team

of Health Officers is shortly visiting .

Hongkong/China to acquaint them-
selves with the science of acupumc-
ture; and



